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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH; NEW DELHI. 

Original Application No. 274/2022 

Prem Aggarwal &Ors.  Applicants 

Versus 

Govt. of NCT of Delhi &Ors.  Respondents 

ACTION TAKEN REPORT ON THE BEHALF OF DELHI JAL BOARD 

IN COMPLIANCE OF ORDER DATED 30.04.2024. 

MOST RESPECTFULLY SHOWETH:-

1. That the present report is being filed by Delhi Jal Board in respect of 0.A. No.
274/2022 in pursuant to the order dated 30.04.2024 passed by this Hon'ble Tribunal. In
this present original application the grievance of the applicant is discharge of industrial
waste, storm/sewer water, stagnated storm drain water with floating plastic waste and
incoming sewer waste from adjoining areas producing gases polluting the entire area
including Central Business District Area, and Krishna Nagar.

2. .That vide order dated 30.04.2024, this Hon'ble Tribunal has directed Delhi Jal Board
(DJB) to file action taken report stating remedial measures taken to resolve the present
issue. The direction given by the Hon'ble Tribunal in the aforesaid order is put forth
herein:-

"4. Respondents are directed to take remedial measures in discharge o
f 

Lheir 
statutory obligations and to file Action Taken Reports regarding action 
taken/further action to be taken by them with specific budgetary allocations and 
timelines by email within three months at judicialngt@gov.in preferably in the 
form of searchable PDF/OCR supported PDF and not in the form of Image PDF." 

3. That DJB in compliance of order dated 30.04.2024 issued a letter dated 24.07.2024 in
which the issue has been discussed and as per the aforesaid letter it was informed that
the timeline for the completion of trapping of Old SeemaPuri and Kanti Nagar sub
drains is 31.12.2024 and same has been updated on E-Sam iksha portal. (True Copy of
letter dated- 24.07.2024 is attached herein as ANNEXURE-Rl)

4. That DJB is taking all possible measures to resolve the present issue. That at pn:sent the
waste of the drains is getting treated by STPS at two locations -

a. Yamuna Vihar STPs (Capacity of 45 MGD)
b. Kondli STPs
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Further, vide letter dated J 0.07.2024, DJB have taken action and decided to increase 
the capacity of Yamuna Vihar STPs at three phases from 45 MGD to 70 MGD. 
Additionally,  new STP Phase-IV of capacity 15 MGD will be constructed (liquid 
stream only) at Yamuna Vihar as per treated effluent parameters and the same is 
now up fcx the necessary approvals. (True Copy of letter dated- I 0.07 .2024 is 
attached herein as ANNEXURE-R2) 

Sr.No. Drains and STPs of area in concern Timelines 

1. Trapping of Old SeemaPuri and Kanti Nagar 
sub drains 

2. Yamuna Vihar Phase-I (Capacity to be 
increased from JO MGD to 15 MGD) 

3. Yamuna Vihar Phase-II (Capacity-IS MGD) 

4. Yamuna Vihar Phase-Ill (Capacity to be

increased from 25 MGD to 40 MGD) 
5. Yamuna Vihar Phase-IV (Capacity of 15 MGD) 

TOTAL CAPACITY- 85 MGD 

31.12.2024 

At approval stage. 

31.08.2024 
(Physical progress - 95%) 
At approval stage. 

At approval stage. 
--- ·-- - ·--

5. That the present action plan has been made to resolve the issue and the same has been
submitted before the Hon'ble Tribunal for your kind perusal and record.

6. It is further undertaken that Delhi Jal Board shall remain duty bound by any direction or
order by this Hon'ble Tribunal as and when directed.

nvl'-
��';--0 .. \ 

GajendraTomar 

Chief Engineer 

Delhi Jal Board 

Chief Engineer (East) 
Delhi Jal Board, Govt. of NCT Deihl 

Varunalaya Ph-11, Karol Bagh, 
New Delhi-110005 
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